$I TEM NO. Mt 20 COURT NO. 1 SECTI ON 1|
SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

CRI M NAL APPEAL NQ(s). 2162 OF 2013

UDHAM SI NGH & ANR. Appel | ant (s)
VERSUS

STATE OF U. P. Respondent ( s)
(Wth appln(s) for bail)

Dat e: 24/04/ 2014 This matter was nentioned today.

CORAM :

HON BLE THE CHI EF JUSTI CE

HON BLE MR JUSTI CE RANJAN GOGO

HON BLE MR JUSTI CE N. V. RAMANA
For Appell ant(s) M. Syed Mehdi | mam Adv.
For Respondent (s) M. Abhi sth Kumar, Adv.

UPON bei ng mentioned the Court made the follow ng
ORDER

List Cl.MP. for bail on 28th April, 2014
bef ore an appropriate Bench.

[ Madhu Bal a ] [ Savita Sainani ]
Court Master Assi stant Regi strar



